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qEF TREgH i ST A

e faoelt, 12 S, 2026

FT.37. 3098(37).—Fr= 1T TLHT o, TET TTHN AfA=ad, 1956 (1956 71 48) (Forer zod
THH THT I ATTTAAT gl AT ) T 9T 3F 6T ITITT (1) F AT T FT T2 AT T F G2
TREgT oY TSN HATAT it ATEg=AT "dear #1.30. S.0. 5261(E). &% 18/11/2025, S.0. 5495(T)
A 28/11/2025 ST AT F SIS, AHTATIO, 907 |, @UE 3, IUEE (i) F wRTOT T wE off, g
AERTY T % qreree f5rer & NH160A & .47, 110 & f.#. 156 (FTET=ST-5%2R) TF % q@Ue 9T a1
TATSIT o THHTT, ST, TFe 3T TATAT o (T 39 ATLAAT & IUTaGF ATLAT | AT GE IH FT T
FEA o ST AT AT AT i ofy;

Y 3T ATATAAT FT AL I ATAAH AT a7 3F T IT4RT (3) F 1= S.0. 5261(E). fawi=
18/11/2025 f&=Ts "22/11/2025" &1 “&fHa Ao < T Y 39 Ao a1 | THTrera =6 12w 2, RERY
I ATEEEAT FT T 3 ATATH FT g 3F AT 37T (3) F 1efi= S.0. 5495(¢) fa=riw 28/11/2025
&=t 03/12/2025 Fit “&F 7= erfRp”siiT “g sht 39 s =1/ yehrforg fBFFar @ g;

ST HEAH TITAHRTET T &7=T 3T & dgd A% AT TTH g 8, o 9¥ A= 33T @0 8 &

39T 3T =9 9 AverE B T

ST HETH ITTERTET 7 3h STTAHIH ahl 91T 39 il STLTIT (1) F TTAL |, Fweal T TLHTL Rl SqAT
IR

4318 GI/2026 (1)
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qd: T, Feal T LRI, TAT TR 6T I AT ITH BT T I AT I AT HIH it g7 39
FT ITUTT (1) FTT V& ARIT FT TN Fd g0, Tg ST w2l g o I o=t & AEEs s &1
TATh TSI o o1 SSie 3T ST 3110 ;

ST T, Fea 1T FLHIY, IH ATAIH 0l 1T 39 il ITLUTIT (2) F ATHLOT | T =IO FAT g o6
TH ATERAAT o TSI H TR I, I T =T H [AATeg i T Ao\ i & 76 gt sedteas &9
o e g | [Afga g STt o

TG
AEIAY TST o qrere< ot & NH160A 3 f.#1. 110 & f.#1. 156 % forg sroiw it St areft s<==r aiga
ST HL=AT Ua fAawom

I Rrat &1 14: uTereR |

PP | gdewr | yWrer (|yrdtusfa|| yRrer | ymantly Raes afemal w1 am
el | W= || UPR TG _
ERT H)
L1 2 | 3 || 4 | 5 | 6 |
AT FT IH: TER |
[\Tia &1 9T: eI §. |
1 Ry St Gl 0.0004|[BTIRITY ¢qe gHe, Feit ¢des] FHd,
Rifgard Ydea gad, faqd gRRY
TTes!, HIH HT HRST, G g
fee
225/2
AT T AT TRaTST |
[Tra 1 AT WigieT |
2 g0/g |l il 0.1094|[GuITSit fHehT g
10/1
3 o/ |t Gl 0.0603|[a3, HehaT g
10/5
4 Ro/g  [[ASit Cali 0.1965([daR FTeE ST, AT A& ekt drs
IBEUSIEES
10/6
5 2§ BEil Gl 0.0381|[HTeTdT HIRMY HIRS, TMidg YH
g, 31 Uig Rie, 7 srar ks,
TGl GYB UICTd, HRIRYT UigT &g,
DHIRRTH HigH g, Tl HHATY B,
YIeTds WHATY Bg, UTddl e 87,
AT Y g, Tl G
BRI,
16/1
6 20 BEIl Gl 0.0652|[TeTd HIRFY DR, Mid ABR By,
3 uig fRiq, 7t eFar dRs, IS
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HILT T TSIA . AHTYTL

Ui g, aldar UigT g, Hal
TYH UTCTd, HIIR Uigd g,
FHIRRT Ag g, Al 1Y G,
YTerds AHTY Hg, TTddl e B,
AR Y g, Fiftar AHed
BT,

17

19

0.0644

F5dd Mfde AUd, HRTRY Mfde @ud,
TIYd, SIS Tifde aoa
177/1

vl

0.3883

A3 e 3fgHe T, ey 3fgrg
G, SRR 3fGHE 2T, Bolld fgHG
BIEG|

17772

¢

0.0078

T YIS Hg, WUT HIS, $g, Sfde™
RIRM Hg, THIaTs AY Hg, TH AY
g, BRI TY Hg, TS FeR

qredh, WRYRE US> Bg, Y HIS

&
18/1

10

R

0.0338

Tfde e FAE e g, 31 Uig
RS, 7oft 3 PRI, IS TG
g, Cfdard UG g, Hicwdl
DI DR, Hal HYH UICId,
YRR UigT g, BRI HigH
Hg, fora Y g, HIds AT
Hg, UTdd! T gHR, ST QAT
Fg, AN UG g, Alee!
DRI B, AIST HYHR TIfed,
YIRS UigTT g, BRI Higd
Hg, T AT Hg, TS AHATS
w,uﬁ?ﬁqﬁﬁsﬁ,aﬂﬁﬂ@nmq
19/3

11

0.4071

T YIS, Hg, TUT HIS $g, Sfae
RIRM F, @'—ﬂars‘ugaos Qﬂmmg

IRYS, ARTETE THTIER S, SaRTH
TTIER STTEd, YRR TATTER STea,
TRYRTH TR S1¢d, Tgahid TMER
SITe/d, Ho[esT TTeR STTYd, Gfaar
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TR S1Yd $osld ATd- TRRIU Hglg

9/1+2

Tia &7 =IT: HRaTST

12 3¢ Gl

0.1697

TG T TS, JARTS UIg¥T BIS,

3feehT I g5, TRNCTaTg UigeT

B1S05, YW Heu] Jua, :Rfsﬂi@w

SIS, HRId AU gISes, HidT T&HUT
RIS, YT HeTg, ST, e WeTg

WWWWWW

TIC, UehTRT HEIg Hisal

238

13 oYA) Bl

0.049

RUIHT SR S, faem ©g

3% TERM UdR, Ahdh YsdiR AR,
HeATH TSR AHIR
287

14 Ro Gl

0.2956

HIGHTY HIh T UT. 2 Tarae fordg

HHIgRa 39, ot fasrg urerd
Y, HifiRy T urer, AT SR
AR RS, THRM TdTd, AR
BId. AT PR, dert BIFm
AISHY, Had faorg Urerd

290

15 R Gl

0.0872

STitheN BTRIH ]G, ST gIRMH T,
SR IR 2, SR TR W,
IR BT G, AT 3fegdl 2,
P! YRR Gob, H1d HIg- Rl
e, ST AIG-IRTS oo, Jaail fqord
o5, U1 IRYRH e, B PH W]
gﬁo" YRR TRIRM G,
qgled Hls'-INI\Si o5, ATERT faorg 4o,
el HIg-IRIS b, YA HgRI!
o, IR AYHR (e, AR
e T g, Torg AYHR FIaes,
TTcTc! URYRT oo
291

16 R [ ERUEEIRED

0.3157

Wwﬁmﬁ WW
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BIESEEIRISEE S RIEIEU

3N TG, TATHT F31g HHA, 3R
BTol TRPR WA, YT ToiRHTS
AR, STTdg SR T, TTg od,
g, YdN SRTATY fTes, ITH A&HU
e, HiaHTY Hiend T urfor, ath
SRR fSTdg FAgRe 3daR

292

17 30 Gl

0.0516

PIEE]

302

18 303 THY

ERUEEaRcEY

0.0496

RIEERSIES RUCACEFIES IRRRECH
foferar sfed TRa, Ne™ HH g,
Jffpa 3R 2T, 7y IR Tg,
TeTaT THR T, ST e 27,
faa=ITe 3meH TRa, Al R AT
303

19 3¢ Gl

0.0173

dGIaTs TYATY gesat, ST Rrar a9,
Y71 fRrar are, TgATY fRran ary, JEeN

JoId, IFES Ulg aold

318

Total||

2.407||

[®T. d. RW/NH-12037/2/MAH-MISC-ZONE-IV/3D]
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 12th June, 2026

S.0. 3098(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S.O. no. 5261(E). Dated:18/11/2025, S.O. no. 5495(A) dated 28/11/2025, published in the Gazette of
India, Extraordinary, Part II, Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the National
Highway Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government declared its
intention to acquire the land specified in the Schedule annexed to the said notification for construction of Toll Plaza
Maintenance, management and operation of NH160A in the stretch of land from Km. 110 to Km. 156 (Mokhada-
Jawhar) Section in the district of PALGHAR and the state of MAHARASHTRA.

And whereas the substance of the said notification S.0. no. 5261(E). Dated:18/11/2025, has been published
in “DAINIK NAVSHAKTI” and "The Free Press Journal" both dated 22/11/2025, under sub-section (3) of
section 3A of the said Act. And whereas the substance of the said notification S.0. no. 5495(A) dated 28/11/2025,
published in "Dainik Nav Shakti" and “THE FREE PRESS JOURNAL” both dated 03/12/2025; under sub-
section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH160A in the stretch
of land from Km. 110 to Km. 156 in the district of PALGHAR in the state of MAHARASHTRA

State: MAHARASHTRA ||District: PALGHAR |
SL Survey/Plot || Type of Land Nature of Land Area|| Name of Land Owner/Interested
No. Number (in Hectares) Person

Lol 2 ff 3 4 [T 6 |

|Taluk: Jawhar |

[Village: Nyahale Bk. |

1 225 Private Agricultural 0.0004|(Kashinath Dhavlya Ghumal, Budhi
Dhavlya Ghumal, Rohidas Dhavlya
Ghumal, Vimal Dashrath Mali, Somi
Soma Korada, Rakhami Hadakya
Dudheda, Sakarya Dhavlya Ghumal,
Mangi Sakarya Digha

225/2
[Taluk: Mokhada |
|Village: Morhanda |
2 10/1 Private Agricultural 0.1094(|Punjaji bhika kadu
10/1
3 10/5 Private Agricultural 0.0603|[Devu sakrya kadu
10/5
4 10/6 Private Agricultural 0.1965(|Chandar balu Jadhav, aanandi laxman
chaudhari, tai mohan raut, kashi
pandu mahale, sitaram Shiva Jadhav
10/6

|5 | | 16 ”Private | |Agricu1tural | | 0.0381 | |Malti kashinath korde, Govind
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HILT =T TSI AT

Shankar kadu, Ani pandu shinde,
mathi Ananta korde, Ramchandra
pandurang kadu, devidas Pandurang
kadu, manda Madhukar patil,
Bhagirathi Pandurang Kadu,
Kashiram Mohan Kadu, Leela
Somnath Kadu, Bhalchandra Somnath
Kadu, Parvati Sachin Hamare,
Dattatreya Somnath Kadu, Sangeeta
Namdev Mokashi.

16/1

17

Private

Agricultural

0.0652

Malti kashinath korde, Govind
Shankar kadu, ani pandu shinde,
mathi Ananta korde, Ramchandra
pandurang kadu, devidas Pandurang
kadu, manda Madhukar patil,
Bhagirathi Pandurang Kadu,
Kashiram Mohan Kadu, Leela
Somnath Kadu, Bhalchandra Somnath
Kadu, Parvati Sachin Hamre,
Dattatreya Somnath Kadu, Sangeeta
Namdev Mokashi.

17

177

Private

Agricultural

0.0644

Balwant Govind Tople, Bhagirath
Govind Tople, Gangadhar Govind
Tople, Kaushalya Govind Tople, Jai
Govind Tople

177/1

177

Private

Agricultural

0.3883

Allauddin Ahmed Sheikh, Eliyas
Ahmed Sheikh, Bashir Ahmed
Sheikh, Habib Ahmed Sheikh
177/2

18

Private

Agricultural

0.0078

Bhima Bhau Kadu, Popat Bhau Kadu,
Devidas Parashuram Kadu, Sonibai
Madhu Kadu, Ramesh Madhu Kadu,
Janakiram Madhu Kadu, Gangubai
Chander Padekar, Parashuram Bhau
Kadu, Madhu Bhau Kadu

18/1

10

19

Private

Agricultural

0.0338

Govind Shankar Kuddu, Ani Pandu
Shinde, Mathi Anantha Korde,
Ramachandra Pandurang Kadu,
Devidas Pandurang Kadu, Malti
Kashinath Korde, Manda Madhukar
Patil, Bhagirathi Pandurang Kadu,
Kashiram Mohan Kadu, Lila Somnath
Kadu, Bhalchandra Somnath Kadu,
Parvati Sachin Hamre, Dattatreya
Somnath Kadu, Sangeeta Namdev
Mokashi.

19/3

11

Private

Agricultural

0.4071

Bhima bhau kadu, popat bhau kadu,
Devidas Parasuram kadu, Sonibai
Madhu Kadu, Ramesh Madhu Kadu,
Janakiram Madhu Kadu, Gangubai
Chander Padekar, Narayan Rama
Jadhav, Yashwant Rama Jadhav,
'Yamuna kisan Charaskar, Sali nana

Bhoir, Yashoda Hema Kadu, Rakhmi
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Mahadu, Warghade, Tarabai
Gangadhar Jadhav, Devram
Gangadhar Jadhav, Bhaskar
Gangadhar Jadhav, Parshuram
Gangadhar Jadhav, Chandrakant
Gangadhar Jadhav, Manjula
Gangadhar Jadhav, Devidas
Gangadhar Jadhav, Clan Name-
Narayan Mahadu Hamare

9/1+2

Village: Mokhada

12

238

Private

Agricultural

0.1697

Yashwant Rama Hadal, Yuvraj
Pandurang Hadal, Alka Ravindra
Dalvi, Yashodabai Pandurang Hadal,
Surekha Kalpesh Chumbale, Naresh
Pandurang Hadal, Keshav Laxman
Hadal, Sita Laxman Hadal, Raghunath
Mahadu Bhondwa, Raju Mahadu
Bhondwa, Santosh Mahadu Bhondwa,
Vimal Tukaram Sapate, Prakash
Mahadu Bhondwa

238

13

287

Private

Agricultural

0.049

Renuka Devram Achari, Vilas Kandu
Vad, Shantabai Shivram Bhondve,
Sadu Khandu Vad, Thaku Sakharam
Pawar, Rafiq shabbir Maniyar, Salim
Nazir Maniyar

287

14

290

Private

Agricultural

0.2956

Bholenath Marketing pvt Itd Director
Jitendra Manohardas Thakkar,
Rajshree Vijay Palve Lata, Pati Bhiva
Kakad, Gangubai Bhavdya Bhadange,
Bhagirath Sonu Padher, Yogita
Ishwar Kuvare, Ramila Ramchandra
Gabhale, Shevanti Shantaram
Girandhale, Lakshmi Bhima Gabhale,
Gulab Suresh Wangad, Shantaram
Rama Girandhala, Laxmi Kashinath
Wadkar, Kundan Vijay Palve

290

15

291

Private

Agricultural

0.0872

Hafiza Hasham Shaikh, Igbal Hasham
Shaikh, Shabbir Hasham Shaikh, Asif
Hasham Shaikh, Nashir Hasham
Shaikh, Mumtaz Abdul Shaikh, Javed
Arif Shaikh, Satish Pandurang Patil,
Rehana Akbar Maniyar, Anjali
Ramesh Mule, Krutika Bhaskar Mule,
Keshav Mohaniraj Mule, Janardan
Mohaniraj Mule, Juili Vijay Mule,
Prakash Parshuram Mule, Balkrishna
Mohaniraj Mule, Bhaskar Parshuram
Mule, Mahadev Mohaniraj Mule,
Madhuri Vijay Mule, Yashwant
Mohaniraj Mule, Raghunath
Mohaniraj Mule, Rajesh Madhukar
Chitale, Ramchandra Mohaniraj
Mule, Vijay Parshuram Mule, Sheetal
Ramesh Mule, Sanjay Madhukar
Chitale, Malati Parshuram Mule

291
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16

292

Common

Agricultural/Non-
Agricultural

0.3157

Farooq Usman Pinjari, Ruksana
Shabbir Pinjari, Afsana Asif Pinjari,
Firoz Shabbir Pinjari, Farzana Shabbir
Pinjari, Rumana Shabbir Pinjari,
Saima Shabbir Pinjari, Natiq Shabbir
Pinjari, Javed Arif Shaikh, Inamat
Idris Memon, Arif Haji Gaffar
Memon, Rabbani Wazirbhai Maniyar,
Javed Arif Shaikh, Mahadu Devu
Bhoya, Shankar Devu Bhoya,
Balasaheb Kisan Sable, Santosh
Jagannath Nigal, Uttam Laxman
Jadhav, Bhoelnath Marketing pvt
Director Jitendra Manohardas Takkar
292

17

302

Private

Agricultural

0.0516

Anilkumar Jagadamb Pandey,Ulhas
Ramchandra Patil
302

18

303

Common

Agricultural/Non-
Agricultural

0.0496

Yakub Ismail Sheikh, Badura Inayat
Sheikh, Bismila Akil Sheikh, Rihana
Qasim Sheikh, Akil Amir Sheikh,
Mariham Amir Sheikh, Shaheeda
Gaffur Sheikh, Jaiba Rashid Sheikh,
Dilshad Adam Sheikh, Matin Amir
Sheikh

303

19

318

Private

Agricultural

0.0173

Girji Dasma Wagh, Soma Dasma
Wagh, Savitri Shantaram Bhoye,
Gopikabai Ladya Valvi, Chandrabai
Raghunath Valvi, Janu Shiva Wagh,
Dhani Shiva Wagh, Raghunath Shiva
Wagh, Ramdas Shiva Wagh, Pandu
Rama Vaijal, Bhori Pandu Vaijal,
Ramchandra Pandu Vaijal.

318

Total”

2.407||

[F. No. RW/NH-12037/2/MAH-MISC-ZONE-1V/3D]

SHAIKH AMINKHAN, Director
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